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(b) whether there has been a proposal to 
appoint a local man as Chief Secretary of the 
State; if so, what was the decision of the 
Government of India in the matter  ? 

THE MINISTER FOR STATES (SHRI K. N. 
KATJU) : (a) Thirty-nine. 

(b) No. 

ttSHRi   K.   NARAYANAPPA   :1s 

it a fact that ths Government of India has 

suggested to State Governments that the 

officers from outside should be sent back  ?] 

USHRI K. NARAYANAPPA : Is it a fact 

that Mr. Srinivas, I.C.S., a Mysore Civilian, is 
being sent to Hyderabad as Chief Secretary ? Is 
the appointment temporary or permanent   ?J 

to appoint an outsider as the  Chief Justice of 
the Hyderabad High Court ? 

SHRI K. N. KATJU : Does this question 
arise   ? 

MR. CHAIRMAN :   Not from this. 

RECALL OF COUNSELLORS IN HYDERABAD 
STATE 

*6S. SHRI K. NARAYANAPPA : Will the 
Minister for STATES be pleased to   state   : 

(a) whether Government propose to recall 
the two Counsellors in Hyderabad;   and 

(b) if so, when ? 

THE MINISTER TOR HOME AFFAIRS   
AND   STATES   (SHRI K. 
N. KATJU) («):NO. 

(b) Does not arise. 

ttSHRi K. NARAYANAPPA : Is the 
Government aware that the Finance Minister 
of Hyderabad in the course-of his Budget 
speech in the Hyderabad Assembly made the 
proposal tint the two Counsellors should be 
recalled ?] 

  

 

t[SHRi K. N. KATJU : He is being sent no 
doubt but the appointment should be temporary 
because such appointments axe generally 
temporary.] 

SHRI CHANNA REDDY  Mav I know 
whether there is any proposal 

tfSHRi K. N.   KATJU :    I am not aware of 
it.] 

SHRI C. G. K. REDDY :   It is not 
fair. 

SHRI P. SUNDARAYYA  : Did 
the hon. Minister receive any direct 
communication from Hyderabad asking 
for their recall  ? 

SHRI K. N. KATJU  :   No. 

t[SHRi K. N. KATJU :     There is no such 
proposal at present.] 


